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Action Taken Report on behalf of Nagar Nigam, Dehradun
(Respondent No. 4)

In matter of
Original Application No. 417/2022
Niranjan Bagchi Versus State of Uttarakhand
I. Background

1. That the Hon’ble National Green Tribunal, Principal Bench, New

Delhi, in matter of Niranjan Bagchi Versus State of Uttarakhand
in para no. 5 of the order dated 20.03.2023, was pleased to direct
as under:-
“ 5. In compliance of order dated 10.11.2022, Ms . Sonika,
District Magistrate, Dehradtm and Mr. Manju Goyal,
Commissioner , Municipal Corporation, Dehradun have
appeared through FC and we have interacted with them and it has
been impi;essed upon them that the aspects of demarcation ofthe
Flood Plain Zone of the River, surveY for identilying
encroachments, taking of appropriate action for removal of the
encroachments and tapping discharge of untreated sewage in the
river may be looked into. The Registry is directed to prepare and
attach memo of parties to the application and issue notices to the
respondents requiring them to ple their reply/response within
three months at judicial-ngt@ gov.in preferably in the form of
searchable PDF/OCR supported PDF and not in the form of
Image PDF.”
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That in compliance of the aforesaid direction, a response affidavit
was filed on 30.06.23 in which the answering respondent informed
the Hon’ble Tribunal that the Uttrakhand Reforms,
Regularization, Rehabilitation and Resettlement and Prevention
of Encroachment of the Slums located in the Urban Local Bodies

of the State Act, 2016 is applicable.

That the said matter was again listed on 25.07.23 in which this
Hon’ble Tribunal was pleased to direct as under:-

“18. Accordingly, we direct the Secretary, Environment,
Uttarakhand to re-examine the matter and to take appropriate
action. We further direct the Secretary, Environment,
Uttarakhand, State Pollution Control Board, the Collector and
Municipal Commissioner to take immediate action for removal of
encroachment from the public land/ river body and to ensure the
compliances of the environmental act. Public property cannot be

made subject of encroachment. Further Action Taken Report be

filed within four weeks.” ...

In compliance of the directions issued by the Hon’ble Tribunal,
the answering respondent initiated its procedure of removal of
encroachment. It is pertinent to mention that 177 encroachments
on 45 places have been removed by Nagar Nigam Dehradun till
date. In this connection, copy of the Progress Report of
encroachment along with news articles published in this regard is

being marked and filed as Annexure No. 1 to this report.
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Further the Municipal Commissioner, Nagar Nigam, Dehradun
vide letter bearing no. 109/3T/2023 dated 25.02.23 wrote to
Uttarakhand Power Corporation and Uttarakhand Jal Sansthan
requesting them to refrain from providing water and electricity
connections to encroachers on unauthorized establishments as it
encourages them to expand their illegal occupancy. In this
connection, copy of letter dated 25.02.23 is being marked and filed

as Annexure No. 2 to this report.

That in furtherance of the encroachment drive undertaken by the
answering respondent, 51 cases have been instituted before the
Learned City Magistrate under the Public Premises Act, 1971
against the encroachers who have constructed permanent
structures on the encroached lands. In this connection, list of
encroachers against whom the suit has been instituted is being

marked and filed as Annexure No. 3 to this report.

Further, FIR has also been instituted against encroachers who are
rigid and are obstructing the encroachment drive. In this
connection, list of encroachers against whom the suit has been

instituted is being marked and filed as Annexure No. 4 to this

report.

That on the last date of hearing the Hon’ble Tribunal vide order
dated 01.04.24 was pleased to direct as under:-

“..11. The Registry is directed to send a copy of this order to
respondents no. 1 (State of Uttarakhand), 2 (Principal Secretary,
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Urban Department, State of Uttarakhand) and 5 (District
Magistrate, Dehradun) requiring them to deposit costs as directed
above and to file their compliance report at judicialngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF
and not in the form of Image PDF at least one week before the

date of hearing hereby fixed...”

That in compliance of the aforementioned direction and directions
issued by Respondent No. 5 in this regard, the Municipal
Commissioner, Nagar Nigam, Dehradun vide letter dated
25.04.2024 bearing no. 795/5T/2024 formulated a Task Force
comprising of the Additional Municipal Commissioner,
Superintendent of Police, Deputy Municipal Commissioner,
Irrigation  Department, Peyjal Department, Electricity
Department, Jal Santhan and Regional Officer, UKPCB to take
necessary action under the provision of the Uttarakhand Special
Provisions for Urban Bodies and Authorities Act, and
accordingly, the Task Force was directed to submit its report
within one week. In this connection, copy of letter dated 25.04.24

is being marked and filed as Annexure No. 3 to this report.

That in furtherance of the aforementioned directions, a meeting
took place on 26.04.24 comprising of various officials from the
concerned departments who were the members of the task force.
During the said meeting, a five-member joint committee was
formulated to identify the encroachments made after 11.03.2016

comprising of encroachments on the Rispana River and 27 slums
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situated along the banks of the same. In this connection, copy of

letter dated 26.04.24 is being marked and filed as Annexure No.

6 to this report.

That the aforesaid committee has as per law identified the
encroachments and has prepared a report accordingly.
Subsequently, show cause notices have been issued to the
encroachers who have been identified in accordance with the said

report.

Action Plan adopted by the Answering Respondent

S. Action Taken Date of
No. Completion
1) Constitution of Task Force. 25.04.24
i1) Formulation of the Internal Joint Committee. 26.04.24
111) Identification of encroachment. 06.05.24
1v) Issuance of notices to the identified encroachers. 08.05.24
V) Demolition drive will be undertaken after the expiry | To be

of the notice period (7 days) which will be | completed
completed by 30" June as the Force is deployed in | by 30" June
General elections and also Manual Demolition i1s
required due to the congested approach atthe
site(s).

sesiesiesiesiesiesieste shesiesiecieck #

The report is being submitted for the perusal of the Hon’ble NGT
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